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2§1 J.le 2003. 

Htn 'blAt Mij Gen KK Srivt•t•va, A.M. 
19n 'bl! 14'• A,l<, Bhjtnig•r. J,A'9 

Sri Vivek Ku••r le•rnea ceunsel fer tbe applicant 
•l'Mll Sr 1 J .N. Shar•• leunea c•unse 1 fer the respenaents. 

AJ.A. Nee39l9/03 is fer t"•ting the M.A. a1-ngwith 
1ff ia•vit &s part •f the rec•rtl. All•wetl. The s•11e is 
t•ken •n recerll. 

le•rnea ceunsel fer the applic~nt sub•itteo th~t 
in this O.A. the eraer •f suspensi•n aatea 23.oe,99 
h•s been ch•llengetl. Hawaver since the •pplia•nt. "-s 
been tl isllissetl fre• serv~e) Yhe O.A. is re.Were• 
infructueus. 

In view •f the •b• ve, the O.A. is ais• issetl •s 
h•ving been rellllerea inf ructueus. 

Ne c•sts. 

N.anish/-
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